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Tur prices
drop below
MSP as
supplies
Increase

FE BUREAU
Pune, December 21

WITHARHAR (TUR) prices rul-
ing below the Minimum Sup-
port Price (MSP) of 6300 per
quintal this season,the National
Cooperative Marketing Federa-
tion (Nafed) is all set to procure
around 3.71 lakh tonnes from
six states excluding Maharash-
tra.

Maharashtra has sought
permission forthe procurement
of 2.71 lakh tonnes of arhar
fromthe Centreand the govern-
ment is likely to grant permis-
sion within the next couple of
days, senior officials at Nafed in
charge of the procurement
process said.

The government, however,
hasissued notifications permit-
ting procurement of 2.50 lakh
tonnes from Karnataka, 80,000
tonnes from Telangana, 25,000
tonnes from Andhra Pradesh
and 11,000 tonnes from Tamil
Nadu.In Maharashtra,however,
theonlineregistrations of farm-
ers began from Monday itself.
Maharashtra Farmer Producers
Company (MahaFPC),an apex
body of farmer producer com-
paniesinthestateisexpectedto
procure around 75,000 tonnes
while Vidarbha Cooperative
Marketing Federation Maha-
rashtra State Cooperative Mar-
keting Federation and other
farmer producer companiesare
expected the remaining
amount, Yogesh Thorat, MD,
MahaFPCsaid.

Parliament passes electoral reforms Bill
after RS approval amid Oppn walkout

TMC’s Derek O’Brien
suspended for
“unruly behaviour”

PRESS TRUST OF INDIA
New Delhi, December 21

ABILLTOlink electoral roll data
withtheAadhaarecosystemwas
passed by Parliament on Tues-
day with the Rajya Sabha
approving it amid a walkout by
the Opposition and high drama
when Derek O’Brien flungarule-
book at the reporters’table after
which the TMC MP was sus-
pended from the House for
“unrulybehaviour”

Rejecting the opposition
criticism of the Election Laws
(Amendment) Bill, 2021 that
seeks to weed out fake voters
from electoral rolls, Law Minis-
ter Kiren Rijiju said in our
democracy,theelectoral process
should be cleansed and that can
happen onlyiftheelectoral rolls
are clean. The bill, which was
approved by voice vote, was
cleared by the Lok Sabha on
Monday.

Calling the Electoral reforms
bill as “very good”and a“revolu-
tionary” step, Rijiju also said the
linking of electoral rolls to the
Aadhaar number is only volun-
taryand notcompulsory,adding
it will help end fake and bogus
voting and make the electoral
process credible.

Sources in the government,
meanwhile,said themovewould
solve a“major problem” of mul-
tiple enrolment of a person at
different places and help in
“cleaning” the voters’ list to a
great extent.

Thegovernment sources said

the Bill incorporates various
electoral reforms which have
been discussed for a long time,
and shared a 2018 statement of
the Election Commission(EC)
followingameeting of all recog-
nised national and regional par-
tiesonvariouselectoralreforms.

“Political parties urged the
commission to link Aadhaar
numberswith electors'detail for
better electoral roll manage-
ment,’the EC had said.

The Bill seeks to allow elec-
toral registration officers to
seekAadhaarnumber of people
who want to register as voters
“forthe purpose of establishing
the identity”.

Atthesametime,theamend-
ment bill makes it clear that “no
application for inclusion of
nameintheelectoralrollshallbe
deniedandnoentriesintheelec-
toral roll shall be deleted for
inability of an individual to fur-
nish or intimate Aadhaar num-
ber due to such sufficient cause
as may be prescribed”.

The Bill was passed after an
hour-long discussion with
members of several parties sup-
porting the bill though some
concernswere voiced.

Members of the BJP,JD(U),
YSRCP,AIADMK, B]D, TDP and
TMC-Mssaiditwill helpin erad-

icating duplicate and fake vot-
ers from electoral rolls, and
termeditasafar-reachingelec-
toral reform.

The discussion continued
amid protests by opposition
members who were in the well
throughoutraising slogans.They
later staged a walkout as their
demand for sending the Billtoa
Select Committee was rejected.

Members of the Congress,
TMC, CPI-M, CPI, DMK, R]D,
Samajwadi Party(SP), AAP and
NCPwalked out from the House
in protest. They earlier opposed
theBill sayingitinfringesonvot-
ers’ right to privacy and goes
against the Supreme Court
judgement.

“This Billwillbe opposed only
by those who take advantage of
fake voting. Otherwise, there is
no basis for opposing this Bill,”
Rijiju said.

addingthatnewand genuine
voterswillneverforgive themfor
doingso.The countryhasunder-
stood the necessity of this elec-
toral reform Bill, he said.

The opposition parties
demanded a division of votes as
they had moved a motion to
send the Bill to a select commit-
tee,which was rejected by voice
vote,

O'Brien cited rules for a divi-

sion of votes even as Deputy
Chairman Harivansh urged
members to go to their seats to
enable this process. However,
opposition members continued
toraise slogans in thewell of the
House.

"..we have all the regards for
therulesbut the same thingyou
did on the farm laws you are
doing today,  O'Brien said as he
threw the Rajya Sabha rule book
towards the Chair and
announced a walkout from the
House.Thebook fell on the table
where officialssitalongwith the
Secretary General.

Ruling party members
strongly condemned the Tri-
namool Congress(TMC) leader's
act with Leader of the House
Piyush Goyalsayingitisnotonly
an insult of the chair or the sec-
retary general or the table or the
Housebutaninsulttotheentire
country.

Special CBI court in Mumbai
rejects Thapar's bail plea

PRESS TRUST OF INDIA
Mumbai, December 21

A SPECIAL CBI COURT in
Mumbai on Tuesday rejected
the bail plea of businessman
Gautam Thapar in a case per-
taining to the sale of a property
ataprimelocationin Delhi.The
case pertains to allegations in
the sale of a property situated
on Amrita Shergill Marg in
Delhi to a company owned by
thewife of Yes Bank co-founder
Rana Kapoor for which a sepa-
rate FIRwasregistered by CBl at
Mumbai.

The bail plea of Gautam
Thapar, promoter of the Avan-
tha group of companies, was
rejected by special judge M R
Purwar, though a detailed
orderhasnotbeen made avail-
able asyet.

Thapar's legal team from
Karanjawala & Companyargued

Rules,

DEMAND NOTICE

Undar Section 1342) of the Sacurifization And Reconstnaction of Finencial Assats And Enforcement of
Sacurity imlerest Act, 2002 (the sald Act) read with Rule 3 (1) of the Sacurity Interest (Enfarcament)
J02 (e seid Rules). In axercis of powers confemad under Sectian 13112) of the said Acl raed
with Rula 3 of the sed Rules. tha Authonised Offcar of IIFL Home Finance Lid.(IIFL HFL) { Formerty
kriown 85 India Indoling Howsing Financa Lbd.) has issued Demand Molices under secfion 13{2) of the
sad &¢c, calling wpon the  Borrowens), 1o repay the amound menticnad n the respective Demand
Modiceds) issued totham. In connection with above, notice i hereby given, once again, 1o the Bormowar|s)
bo pay within G0 deys from the publcation of this notica, the amaunls indicated bamen bakow, togatharwith
furiner interest from the dafals) of Demard Kiotica 1l tha date of payment. Tha detail of theBorrowan|s),
amount dua as an deta af Demand Malice and security offarad towards rapeyment of loan amauntara as

18-Dec-2021 Prospect No. 249689

| undar-
Mame of the Berrower|s). | Demand Notice Date & Amaount Description of secured
{Gaarantor |5 assel (Immovable property)

Mr. Uday Ganpat
Jadbay, My Sushang
Ganpat Jadhay, Mrs
Swarna Sushant
Jadhav (Prospect Moo
B45EA% and B42558)

Rs. 38,29.1595 [Rupses Twanty
Eight Lakh Twerdy Kire Thousand
Qne Hurdrad Fifly Mina Only)
Prospect Mo, 942559 Rs. 4 3680491
|Rugeas Four Lagh Thifdy S

Thiauzand Nina Hurdrad Mine Only)

All thal piecs ard pancel af Be
proparty. baing © Flat no 04 an drd
Nlaor - snea admeasuning 546 501 an
Snod4M, 3615120, HIll View
Apardmens in Bulding na 10 siluated
at Mehape, Ralgad,

| Maharashira India

P Gungaon, Haryana

Placa; Raigad Date; 22122021

I the said Borrawsers il bo make paymenl 1o 1IFL HFL &% alocesad, IFL HFL may proceed agans he
abowe secured aesels undar Secticn 104) of the said A, and the applicabie Rules, enlirdy al the nsks,
costs and consaquencas of e Bomowars. For, furthar details plaase contact o Authorisad Officar at Branch
ffice ; IIFL HFL Chinchoada Raoed Gl Shop Ko, 6778 Frst Floor, sharad Pewar Bhaven,Chinchpada
Foada Pen Fagad, Maharasnira 02107 or Conporate O IIFL Toser, Plol Mo 88, Lidyag Winar, Ph-

Sd- Auvthorised Officer, For [IFL Home Finance Ltd

QGO FINANCE LIMITED
Regd. Of: 3rd Floor, A-514, TTC industrial Area, MIDE, Mahaps,

Wi Mumbal - 40071

CIM: LES910MH1203PLI02405 Tel: +81 22 4072795
E-mail: contactusi@qgofinanca com, Website: goofinance.com

Gautam Thapar's legal
team from Karanjawala &
Company argued he was

not arrested during the
investigation and that the
charge sheet had already

been filed

he was not arrested during the
investigation and that the
charge sheet had already been
filed.Theyalsotold court Thapar
had duly cooperated in the
investigation by joining the
probe as and when called upon
todosobythe CBIL.They further
submitted that no instance of
cheating was committed as no
losswas caused to Yes Bank since
the complete amount had been
repaid.
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TATA

shall remain the same

‘India adds 8,530 MW
renewable energy
capacity till Nov

this fiscal’

PRESS TRUST OF INDIA
Mumbai, December 21

INDIA HAS ADDED 8,530.92
megawatts (MW) of
renewable energy capacity,
including large hydro units,
during April-November of the
current fiscal, which is higher
than 8,058.10 MW added in
the entire 2020-21,
Parliament was informed.

During  April-November
2021, 8,530.92 MW of the
renewable energy capacity,
includinglargehydro,wasadded
in the country,which is higher
than 8,058.10 MWaddedinthe
entire fiscal of 2020-21,accord-
ing to a reply to a query in the
Rajya Sabha given by Union
power and new & renewable
energy minister RKSingh.

TATA CAPITAL FINANCIAL SERVICES LTD.

Branch Address: Tth Floor, Videocon Tower, Jhandewalan
Extention, Block - E, Delhi - 110055
CORRIGENDUM
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY
With reference to the adverisement published in this newspaper on dated
20.12.2021 regarding “SALE NOTICE" in M'S CASTLE 9 RESTAURANTS
PVT. LTD. {58351377 & 21800945). It is hereby informed that the sealed E-
Auction for the purchase of the property along with EMD Demand Draft shall
be received by the Authonzed Officer of the TATA CAPITAL FINANCIAL
SERVICES LTDHill 5 PM. on 11TH DAY OF JANUARY, 2022. All ather details

Sdi-
Place: DELHI Authorized Officer
Date : 2211212021 Tata Capital Financial Services Ltd.
# b

A
e

BURGER KING INDIA LIMITED

[Formerly known as Burger King India Private Limited)
CIN: L55208MHZ013FLC243385

Registered Office: Linil Mos. 1003 To 1007, 107 Floor, Mittal Commercia,

Asan Pada Road, Chimatpada, Marol, Andhen (East}, Mumbai - 400 059

Website: www.burgerking.in | Tel No.: +81 22 7183 3000
E-mail: investor@burgerking.in

NOTICE OF POSTAL BALLOT

Notice is hereby given pursuant to Section 110 read with Section 108 of the
Companies Acl. 2013 (the Act), Rule 200 and 22 of the Companies
iManagement and Administration) Rules, 2014, Regulation 44 of the SEBI
(Listing Obligations and Disclosure Requirements) Regulations, 2015 ("SEEBI
Listing Regulations’) and the Secretanial Standards on General Meeting ("S5-
2') issued by the Institute of Company Secrefaries of India (including any

HOTICE OF LOSE OF SHARE CERTIFICATES

NOTICE is herediy given that following share cerfifcatas iszued by the Compary are stated
50 be lost ! misplaced and the registerad hokdars thereod have applied o Compaery far Bz
of duplicata shara certificabe

Wholesale prices of major
pulses like gram, tur, are ruling
muchbelow MSPdueto cheaper

Mame of the | Bhare Certificata Mo.| Distinctive Numbers | No, of

imports from Africa after the DELHT JAL BOARD DELHT SARKAR No. | Shaeholder | From | To | From | To |Shares
central government shifted OFFICE OF THE EXECUTIVE ENGINEER (T)/A.C.E.(M)-4 W 001302 | Pawan Fumar Jrdal| 10008950 | 00009562 | 003222101 | 003222500 400 |

Falla

thesepulsesfromiestricted cat- LUCKNOW ROAD, TIMAR PUR, DELHI - 110054 1Ot oo o G 03 s 20028

egoryonimportlisttofree cate- et
gory.Additionally, NAFED isalso Short NIT. No.52 (Item no.1,2,3,4) (2021-22) E.E.(T)/A.C.E(M)-4

0001302 | Pawan Kumar Jndal | 00003987 | 00009572 | 003222901 | 003223500 800
0001302 | Pawan Kumar drdal | 00002920 _I:IE':IE‘EIE-EE'E (03224201 ) 0032243 [IE-E iaa

selling these pulses to increase = - O WOHE e it Money ' Non- fender through o- 0001307 | Pasan Kumar dmdal | 00009982 | 00009565 | 003224401 | 003224800 400 statufory m&diﬁca:innn{s] or re-enar:jmen'.is] thereaf for the time being in force),
supplies. Gram is selling at (Rs.) | e-procurement solution refundable)  procurement solution 1001302 | Pawan Kumar Jdal | 00005980 | 00009508 | 003225101 003225200 | 1100 | General Circular Nos. 2002021, 1072021, 3812020, 3372020, 2212020, 17/2020
F4600-4700 er uintal 1. *Improvement of Peripheral sewerage| 35,13,280/- | 20.12.2021 04 P.M. Exempted | Rs.500/- *Technical bid will be received - . et ke : - and 14/2020 dated December 8, 2021, June 23, 2021, Decamber 31, 2020,
p q system in Malka Ganj and Timarpur onward vide office 27.12.2021, 3:00 PM & opening T [l |6 Wiy Wwar e ARt 1 fChlA i CF FRANYQ 1 Sy wity T ek o o September 28, 2020, June 15, 2020, April 13, 2020 and April B, 2020
against the MSP of 5100 per ward in AC-03 under ACE(M) 04. (Re- memorandum of Financial bid after completio ceriicates. Any personds) who hasi have any claimis) with the Company in respect of the ; i ' A ; 4 . i
; ) 5 g invite). No: of technical bid & confirmatio said share certificates should lodge such dams at its registered office at the address given respectvely, issued by the Ministry of Corporate Affairs, Government of India
quintal, while tur is sellll}g at 1D 2021 DJB_218108 1 Fo2020 of EMD from Bank. | ﬁﬁ:u:: -.::l;:;i :;il-,ulg:-rsﬂ-l;u:rE g;héu??m g::;fcﬂitnggg-ﬁg 10, claim will be: entertained and (MCA Circulars'), the Company is seeking approval of its members by way of
I5800-6000 per qu1ntal D 1o MUkharen Nagal andeg_lgg 40,46,687/- ndocssment| S 900" ;;(_‘1”5_221 : P& pi ; For QGO Finance Limited Paostal Balkot Voting [only through remote e-Viating) for the businesses as sef
against the MSP of 6100 per (o s oG iy S s el i effer oy o TS out in the Postal Ballot Notice dated December 15, 2021 together with the
. .(Re-invite). - - of technical bi confirmatio nmi Mohan Jolsar
quintal. 1.D 2021 _DJB_213103_2 %.;;; E|)| (tP;'? of EMD from Bank. e — Company Secretary & Compliance Officer Explanatory Statement thereto,
The governmenthasallowed and 5001 47,26;598/- 53 12. 2090 |~ RS-5007 Technicat bld Wibe Tecelvet Dated: 21st December, 2021 Membership No.: AG3113 In accordance with the aforesaid provisions and MCA Circulars, the Company
. mm dia Peripheral sewer lines of] 27.12.2021, 3:00 PM & opening v ;
the lmport Of moong (green Adarsh Nagar Constituency under of Financial bid after completio Eﬂi;r[;—?;;s;f'ﬂ;hﬁ;gzghehs:]aigz1 ?Zt;gEmZDfLE—LETIE;J:EGEEﬁ ﬂl;r!;'h:}'r
ACE(M) 04.(Re-invite). f technical bid & confirmati i W [ i | Wi ;
gram),urad (blackgram)and tur T e A s o gifiecnplicaliblgieqeantimatic ORIX LEASING & FINANCIAL SERVICES INDIA LIMITED kil iyh stk i Lk
(red gram) to continue without - | {Tormerly known as OAIS Auto Financial Services Limiled) sposiory. Caricpanks) (LIPS or LRI Intme dndia Svivele. Limited
ana /700 o5/7,94,020/- RS. 000/~ e alr piaw DE TecelvVed o ; X : 7 { i . - -
uantitative restrictions under mm dia Peripheral sewer lines of 27.12.2021, 3:00 PM & opening i A Subsidiary of ORIX Auto Infrastruciure Services Limited) { LFIP":'ET'&'} and whose :“IEI:T'IES appear in the E_EQIE:IEr of 'I‘I‘Er'ﬂbEr'Snl LIS!_ of
Adarsh Nagar Constituency AC-04, of Financial bid after completio : , nefici ners as received from Depositories ie. National Secuntes
f‘1'["1:ee”cate ory until March 31 under ACE(M) 04.(Re-invite). 1.D of technical bid & confirmatio ORIX Regd. Office : Plot No. 34, Marol Lo-operative Industrial Estate Eaneficial thn ; g i fram. T i Hation] eecliy
sory un 2021 DJB. 213103 4 o of EMD from Bank Andheri-Kurla Road, Andheri (E), Mumbai - 400 059 Depository Limited {NSDL) / Central Depository Services {India) Limited
nextyear.Besides,importerscan : (‘CDSL) as on Friday, December 17, 2021 [‘Cul-off date'). Further, in

Tel.: + 91 22 2859 50083 / 6707 0100 | Fax: +81 22 2852 8549
Email: info@orixindia.com | www.orxindia.com | CIN: UT4900MHZ006PLC 163937

APPENDIX- IV-A [See provise to rule 8(6)]
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
Sale Mofice for sale of Immovable Assets under the Securitization and Reconstruction of
Financial Assets and Enforcement of Security Inferest Act, 2002 read with proviso o Rule 8

Further details in this regard can be seen at https://govtprocurement.delhi.gov.in
ISSUED BY P.R.O. (WATER) Sd/- (S.K. SINGH)
Advt. No. J.S.V. 860(2021-22) EXECUTIVE ENGINEER-T(M)-4

STOP CORONA “Wear Mask, Follow Physical Distancing, Maintain Hand Hygiene”

accordanca with the MCA Cinculars, the requirement of sending a physical copy
of the Notice along with Postal Ballot Form and a pre-paid business reply
envelope has been dispensed with. Therefore, the members are required to
communicate their assent or dissent through the remaote e-Voting systemonly.

Registration of E-mail Address:

continue to take physical deliv-
ery until June 30,2022 if bill of
lading is issued by March, the
commerce ministrysaid in sep-
arate notifications.

Jitu Bheda, chairman, India @ W, ATE?&EEEEE{:?ETE@# EF‘;"'?EL;E NT T’:F {6} ofthe Security Interest (Enforcement) Rules, 2002 .Manrber of registering e-mail address in brief is given below:
Pulses and Grains Association THNIAM PROJECT ami Ly Matica is haraby given 1o the public in general and in particular 1o the Borrower () and Demat Shareholders Connect with your DP
(IPGA) said since the govern- T ey REEI.IEEE'LFDH BID ?t;_;.RFE:I_P Guarantor (s) that the bEIW descnbed .in‘-FI'Il:_I'-'EIJIIE property mortgagedichanged tl:I. the Web-portal temparary Click on link:https://linkintime.co in/Email
ment hasallowed importswith- L L e N I ant) Secured Creditor, the physical possession of which has been taken by the Authorised registration {For Dematand | Reg/Email_Registerhtml to register your

Officer of Orix Leasing & Financial Services India Lid., will be sold throwgh public auchon
on“ASISWHERE IS, "AS 1S WHAT I5" and “WHATEVER THERE IS BASIS on 25-01-2022
for recovery of INR 133024 79.55- (Rupees One Crore Thirty Eight Lac Two Thousand
Four Hundred Seventy Nine and Paise Fifty Five Only) as on 01-07-2019 due to Orix
Leasing & Financial Services India Ltd. fram Mis Mindsweep deas Private Limited, Vinnet
Govardhan Shah, Reena Vineet Shah (bomower and co-borower(s) |. The Reserve Prics
will be INR 15373500(- (One Crore Fifty Three Lac Seventy Three Thousand Five
Hundred Only) and the Earnest Money Deposit (EMD) will be INR 1537,350/-
(Rupees Fifteen Lac Thirty Seven Thousand Three Hundred Fifty Only).

DESCRIPTION OF MODRTGAGE PROPERTY

Physical Sharehoiders) e-mail address. The Members may also visit
the website of the Company i.e.
www.burgerking.in for instruction w.rt.

regestration of e-mail address.

Write an e-mail with request letter mentioning
name, folio number, scan copy of self-atiested
PAM. cancalled cheque [eaf bearing name of the
Member and copy of physical share certificate
ta LIIPL at rnLhelpdeski@linkintime. co.in.

Bid Invitation No.:0d/2021-2022WBC/ICUDDALORE! DATED. 21.12.2021

1. The Govermmeni of India has received financing from tha World Bank towards the cost of the TamilNadu Irrigated Agricultura
Modernization Project Phase — Il and imtends to apply part of the proceeds towards eligible payments under the contract for
construction of work as detalled balow

2. Eidl:lirl%will b canduched throagh naticnal cpen compelitive procurgment using a Beguest lor Bids (RFB) as specified in e
‘Word Bank's “Procuremant ulations for IPF Borrowers, July 2016 Revised August 20187, (*Procurement Riegulations™)

PUBLIC NOTICE FOR and 5 open to all Bidders as defined in the Procurement Regulations.
LOSS OF SHARE CERTIFICATE 3. Bidcers from Indla shauld, however, be registered with the Government of Tamiinadu Under class | (State kevel jor other State
3 i GovarnmentsiGovernment of India, o State'Ceniral Government Undedtakings. Bicdders from India, wha are nol registerad

Matice is hereby given that the share cerfificates as abowve. on the date of bidding. can also participates provided they get themselves registared by the time of contract signing,

mods] BETEZT, T0METYT, 2210341, 31571265,

BOGA319, SO68320, 6430805 for B4 shares

if they become successiul bidders,
bearing distinclive no(s) 174%8017-17498021,

out quantitative restrictions,
prices are under pressure.

Physical Shareholders

4. ThaeWater Resources Department, Governmsent of Tamilnadu, Forand on behall of Gevermor of Tamil Nadu, The Supenniending
Eﬁinaer. WRD., Vallar Basin Gircle, Cuddalore-507001, Cuddalore District, Tami Madu now invilas sealed Bids from aligitks
Bidders for the consfruction of work detailed below in the table Interested bidders may obtaim further information and ins ths

25734419-25734429,  43500136-43558149, bidding decument at the address given below during office hours. Bidders are advised to note the clauses on eligibility (Section| | ALL THAT PART AND PARCEL OF PROPERTY BEING FLAT NO. A-401, 4TH FLOOR, Casting of Vote:
48831370-49831382, §3493263-83493282, | Clause 4) and minimum gualificabion criteria (Section Il - Evaluation and Qualification Criteria), o qually for the award of e YOGI AVENUE EKSAR ROAD, YOGI NAGAR, BORIWALI (W), MUMBAI - 400091 In compliance with Sections 108 and 110 of the Act read with the Rules framed

ontract. In additan, fier to 1.14 and 3.15 of tha "Pr t Regulats thng forth the World Bank'
83493283-53403286, 135792310-135702342 = Iil::':gn :mﬂinlrgpinlt:l:::ﬁ refér to paragraphs ar of the "Procarement Regulabans™ sathng World Bank's
gtanding in the namefz} of KARUMA EUMARI in| |5 ﬁ& Idecding docment may be purchased t‘f Interested eligible Bidders from the office of The Supesintending Engineer
the hoaoks of M's RELIAMCE INDUSTRIES WRLD., Vellar Basin Circle, Cuddabora-6070071, Cuddabore District Tamil Madu from 28122021 1o 27.01.2022 vpon IEEFTEH.EE

i} !

thereunder and Regulation 44 of the SEBI Listing Regulations, the Company
has provided facility to members to exercise their vote electronically through
remote e-Voling only fram e-Vating platiorm provided by LIPL.

For detailed terms and conditions of the sale, please refer to the link provided
in the website of Orix Leasing & Financial Services India Ltd., l.e
hitps-/fwww.orixindia. comileasing.php

LIMITED hasHaun baaf ﬁf a nnn-reT:llJn-:Ial:lIE fes -:ihre?uls_ats} EhS indi:a1EddEin_l:lli'he table hnlen:w. i rthﬁe fErm n:-f_DEfEﬂan-:I Dra&é%[!bnn aa;.' $cn Sd-

A . i ationalized bank payable &t Vridhachalam and Chidambaram fawour of the Executive Enginesr, eltar Basin Division . i I - . R
||:|'g|'.|'r'||5|:|[a|:|_'l_|:1||]|:-_3|r‘|:|"-|:|j amnd the afdwerbser ridhachalam = 51 Moo1, 2 and the Executive Engineer, WED, Caleroon Basin Division, Chidambaram - 51, Na3 Eiwiﬂﬂ DHI‘E. 21 -Dmmher-iﬂﬂ Authﬂﬁied E'Hil:Er ! Iﬂ GES&E-mEIHDSfEQI?JETHd ﬂlﬂtaﬂﬁlj FEIH}:.‘.E'I.'.‘UI'E w{t E'I'ulllc'hng 15 EE‘ﬂt
hashave applied to the company for issue of document requested by mail will be dispatched cuuriar.'s-paagnpﬂsl on payment of an extra amount of Rs.500/-.The Loan Account No - LNO0OO0000008534 Orix Laasing & Financial Sarvicas India Lid | with the Company/ RTA/DP to the registered e-mail 1D and also made
duplicate share certificatels) in liau thereaf. any Superintending Engineer, WRD., Vellar Basin Circle, Cuddalore-&07001, Cuddalore District, Tamil Nadu will not be hakd $g & T : available in the Motice of Postal Ballot
parseals) .'.,1-,; hag Tava -:;iainH-; i !i':li; respongible for the postal delay f any, in the delivery of the docurments or non-receipt of the same. The bidding documents | 0% 2

X i ki can be downloaded ram e websie hbtpwwwtenders.tn.gowvin al free of cosl. In such cases, the Didder 15 responsibbe I . i Ry i
shares should lodge such chaim(s) with 1he fior ensurinEeE'uat any addanda on tha wabsite is also I:h:m'nlu:}agad and incorporated. FORM A ! Incase HEI‘[’IE’.‘IE!"& halding of DE[?”"Ed _prﬂcedu!'e w.rl e-Voling is
COMpANy's reqistrars and trangter agents viz Kfin| 6. Bids must be delivered to The Superintending Engineer, WRD., Vellar Basin Circle, Cuddalore-607001, Cuddalore District PUBLIC ANNOUNCEMENT {shares in Physical Form or - | available in the Nofice of Postal Ballot,
Technalogies Private Limited, Selenium Tower B Tamil Natlu on or efore 3.00 PM on 26.01 2022 and wil be publicly opened on the same day at 3,30 P, in the presence of he [LEmME Flagniimion. 62z e acharoy wadl Bankinfoy S of frcia. | e-mail ID is nat registered

L e L S Bidders’ designated representatives. If the office hagpens to b closed on the dale of receipl of the bids as speciied, the bids will {Irseva LN Procass or Copormts Pasons] Aeguianans, 2006 3
Pled fie: 31 & 32 Gachibowli, Financial Districl, be received and opened an the next working day at the same time and wenue. Late Bids will be rejectad. | with the Company/ RTA/ DP

Ranakramguda, Hyderabad - SDO0E2 wihin 15[ |7,
riays from the date of this natice falling which the

All Bids mast be accomaanied by a Bid Security of the amount specified for the work in the tabde below, drasn in favour of the
Executive Engineer, WHD, Vellar Basin Division, Vridhachalam = 31 No.1, 2 and the Executive Engineer, WRD, Coleroon

FOR THE ATTENTION OF THE CREDITORS OF
JYPD PROPERTIES PVT. LTD

The e-Voling period commences on Wednesday, December 22, 2021 at 10:00

company will proceed to issue duplicate share Eﬁgi;'hiﬂﬁg-ggfiggagﬁé 3'3 ”%ﬂ?ﬂ?}g ;fﬂg}%;ﬂ'g}?: EEEE ir any one of the forms as specified in the bidding docurment RELEVANT PARTICULARS AM. and endson ThurEdEl'g.'. .fEln_UElry' 20,2022 at 5:_(."-5 F'.r.n."l. Thf., rgrn-:ute -Voting
cartificate(s) in respect of the said shares. b5, A pre-bid mesting will be held on 07.01.2022 at 11.00.AM af the office of The Superintending Enginesr, WRD,, Vellar Basin 1, Name of corponate deblos | WPD Properes Private Limited module shall be disabled for voting thereafier. During this periad, the members
: ; el ol Bha Chars fel Cirche, Cuddalore-607001, Cuddalore District, Tamil Nadu 1o clarify the issues and to answer guestions on any matter thal may 2. | Date of Incorparation of coporata | 047022011 of the Company hodding shares, as on the cut-off date, being Friday, December
Date: 2112/2021.  Nama]s) al Bhe Skareholdans - : . : : ; el L i E g

' : be raised ai that stage as stated in ITE Clause 7.4 of “Instructions o Bidders' of the bidding document Biddaers are advisaed to |deblor i __ 17. 2021 cact their vote by electronic ns. An inient of the Postal

Place: Mumbai KARUNA KUMARI abtain the bidding document prior to the pre-bid mesting inorder for bidders to have a good understanding of the scops of 3, swthority under which corporata AOS, Mumbai v '_mafl' =Sl their voie DY eectronic maans. ANy recipient o 0
work under this contract for discussion and clarification at the pre-bid meeting dabtor i incorparated | registerad Ballot Nedice who was nol a Member of the Company as on the cul-off date

Corporate [dentity No. | Limited | U45400MH20TTPTC2 13212 should treat the Postal Ballot Naotice for information purpose only.

18 Oilkver details can be seen i the bidding document, a1
10. The address for communication is as undar: Ligbisey [deniication Mo, of
Mame & Designation of Officer ; Er.D Dakshnamoorthy, B.E., M Tech,, Supenntending Engineer e S R

The voting rights of Members shall be in proportion to their share in the paid-up

Micial Dl ire Cirgle, Cuddal =rrial ;- sepwdcud fvahog, oo in Tel 1 230 3 | corporabe detio | _ _
- T Roarowls | an principal office §F any} of e T SNV Sy The Postal Ballot Notice, and manner of e-Voling process can be downloaded
LOANS T : Last data B indulvency commisnEamen deis | Cam o Cder: 7 T7IEE1 from the Company's website i.e. www.burgarking.in and als on the website of
g |5 walue Bid Cost of : of recelpt in respact of corporate dettor (FEceived on: 2001 272021} LIIPLi.e. instavote linkintime.co.in.
.  Package Narne of work of work | security | =it | Saleofbid | carSn, | Period of g : OO o s O o it ; ; Lo i
No. | Mo Lr_ﬁsl..n] m;:l |n] | Rey | document | S rn |completion £ n’;'l'j":ﬂ’*lj"r: '*i:ﬁ:;jﬁ&fﬁ . et ncscto bl .EL:i,'r e The Board of Directors has appointed Ms, Ashwini Inamdar or failing hes
akhs) | Lakhs Yoy insohency : {17 {froem the dabe of raceipt of orde : o -
FOR FUNDING ncluding ate. B, | Name and regietiation number of | Kedar Mulya Mr. Atul Mg«jla. PartnEr._I'-.u'!rs. Mehta & Mehta, Fran:tmmg Company S_Er:mt;nes-
S| SR e GST | Y N the insoivency professional acting | IBBUIPAQO1/IPP01 385/2018-191 2262 as a Scrufinizer fo scrufinize the postal ballat and e-voting process in a fair and
AGAINST LISTED ]l 8 Lo cp o o] " F B [ 8 1 3§ F e | B s Infterim resciution professional | transparent manner
[ MANIMUKTHA NADHI SUB BASIN | [ | B | Acddress anc e-mail of She inlesim 1301, Chatarya Hasidency, Jay Prakash Nagarn, Road ;
SHA.EEE |- Rehabilitation and Modernisation | resciution profassional, as Mo 2. Goregaon East, Mumba Suburban, The resuits of the voting by Postal Balkot will be announced on or before January
R i N e | registered with the Board Maharashica 400063 22, 2022. The said result of the Postal Baliot along with the Scrutinizer's Repart
_ lits supply channel & 1 Anicul in | e e E’I';'-IIEE‘.MW" Lom will also be displayed on the Company'’s website {www burgerking.in) and also
0 Thiyanadurugam Block, 1 Anicut in | 1 J r e u f e : * LT . ;
v | Sar{ll-:gra urEEn Block of Kalkakurichi | 26.01.2022 correspondenca with tha inferim Claims to b strictly sant only digitally on the on the website of LIPL (instavote linkintime.co ||.'I_] and shall be mmm!.mlcamd
T E5=5 | Taluk, 4 Tanks and its Supply channel | isonos | 28122021 | # 3.00 PM Cbescllion professional | eaptioned email id, ip jpaEgma. com to the Stock Exchanges where the Company's shares are listed Le. BSE
i | =5 §a | in Kallakurichi Block, 3 Tanks and| yoqs oy | 25,00 2700 "o and 24 " 11, Last date for submission of darms | 2001272021 {from the date of order) Limited (www.bsaindia com) and National Stock Exchange of India Limited
Ly oM its supply channel & 1 Anicut in| (GST) 2701 2022 C.“lfenln Months | 1 0200112022 {from the dabe of recaied ol order) (et nscing ) el il e isions of the SEBI Lisl
F=p o | Thivagadurugam Block, 2 Tanks & | ’ . at 330 F 12, Classes of cracitors, 3 any, under | Home-buyers . .EI I3.Com) In ac nce Wi |:|r|;,:|l.r| 1o ne I56ng
E= {4 Aniculs in sankarapuram Block, | onwards claise (b of sub-seciion [BA) of Regulations. The result of the Postal Ballot will also be displayed at the
= Tanks in Reshivandhivam Block of | A onndos Reaisterad Offica of the Caimoan
. %Enklarapursm Talg}t amnd 2 Tank? & | "“:‘-‘““" 21, ﬁﬁ'ﬂﬁ by "-'“-“i =t pany.
Anlcuts and its Supgly channel in | | Imienm nashiiion prosassional 0 | i o _ _ i
Kallakurichi Block of ghinr‘-eﬁulum . 13, Mames of Insohvency Professionals | The Undersgned has not been able 1o Teich 3 narmas Hesﬂluhc!nipassgd by the mamhemhruugh Postal Ballot are ;H'E”"E_"-'Em hF:"-“E'
1 | Taluk of Kallakurichi District under | identfied to act as Authoeised for AR Feewerir clui o passity of time, kas proceeded been E:'ahEEd as if the same have baen pﬂEEEd at a general meeling af the
naz@vislcapital.com ! {Manimubthanaghi Sub Basin.______ Represeniative of creditors ing | With the publication of Form A, members convened in that behalf. The resolution if approved by the requisite
m.vfsfnapita],mm 2_ & |Rehabiltation and Modernisation | S o EE;EZ'ET L ;ﬂ; gach class) R majority of members by means of Postal Ballol, shall be deemed to have been
2& |af 4 Tanks and 2 Anicuts and s 2 i e : o N passed on the last date of vating, i.e. Thursday, January 20, 2022.
= at 3.00 PM b} Distails of autheoriz Addrass: N.& 9 ¥ i
0070691857-44-1 &85 |supply channel in Kurinjipadi Block | 15000+ | 28.12.2021 airie 42 {RK LS 01 S A : : |
: 2 | 3EZ |of Kunnjipadi Taluk and 1 Tank and| 341.00 | 6.85 2700 o oL Mot representalives are avalabie at In case shareholders! members have any queries regarding Posta
==% |fis supply channel in Melhhuuanaglr;: (GET) | 27012022 | 5'*5' Nlnlj-:a&mhmehg.-giuau'umalme Mational Dn:ﬂpsflTéﬁal;Trihun_aj IEH_- Lll-:ll‘.I"rE':‘:II:l'.e -:nmn'r&m:;;l;em Ballot through remote e-\Voting, they may refer the Frequently Asked
i i : i) Block of Bhuvanagin Takik ol | x of a conporata Insovancy rasoiubon process ofJY roperties Frivade Lamided on D201/ £ &5 I 1 . .
eoantanee of adversing copy, E"""E Cuddalore Disrlil.-_'; uanﬂlgr Paravanar | onwards The craditoes of JVPD Properties Pravate Limitad, are hereby called upon 1o submil their claims Questions ('FAQSs') and InstaVote e-Voting manual available at
Contoncs. "The ndian Express | = & |SubBasin. i éﬁf&lﬁhﬂ‘ﬁe‘lﬁ’éﬁﬂéﬂ'ﬂa!:E. ﬁ‘ﬁﬂ;“‘f&"m of arder) 1o the interim resclution hitps:{finstavote linkintime.co.n, under Help section or can contact Mr. Rajiv
responsibla for Such contents, BN | cirsiniian. SO RS ' ey Pha nancal cresitors shall subrit e caims win prooi by slacronic means only. All oihee Ranjan, Assistant Vice President - e-Voting, Link Intime India Private Limited,
Traurrod " s 0% s %7 =25 | Rehabilitation and Modermisation of | S e L Tl b e e Lty o T2 St iricats s C-101, 247 Park, LBS Marg, Vikhrali (West), Mumbai - 400 083 at 022 - 4918
transactions with companies, _ G S& |Imgation Channelsin Melbhuvanagin | 15000+ | 28.12.2021 | F < 18 * chalca of autharised representstive fram Bmong e three insaivency professionals listed 6000 or send an e-mail to enotices@linkintime.co.in.
advertising in its newspapers 3 Ef':‘ Bleck of Bhuvanagii Taluk and 1| 587.50 11.60 27104 o Opening Months acainst entry Mo, 13 toact as authorised representative of the class [spocify cass) inFoerm CA, , .
or Publicatlons. We thereforg =2 |Imgation Channel in I'-i'.rran:J:-E!dI: (GST) | 27.01.2022 al 4. 00 BM Subrmession of talsa or misleading prools of claim shall atiract penalies. . For Burger King India Limited
necessary inquiries before E% -] Block % Taluk of EUI:IEI!':I-Eh:I'I"F District onwards o s |:‘FU|'|'|'|E‘[|'|.' known as Burger HII‘IQ India Private L|m|tE|:|_il
ndin n moni r =y - | oy - A Ked LT & =
Sianing inid any. SoreEments |2 & [N e I— | S il — e Resoluion Protessional of 1 D Diveon Put 15 | || Place: Mumbai Madhulika Rawat
acting on an advertisement in “Including rainy season &waler regulation period. Superintending Engineer, WRD, - 2 g, No.: IBBIFA-001 AR P01 365/201 B- 181 2262 : mber 21 1 i i s :
any manner whatsoever. DIP R A Tarciar e allas Biadel Clodds, Crickisions. Date: 21.12.202 kﬂata. December 21, 202 Company Secretary and Compliance Cffice o

Flace: Mumhba
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